347 Genera] Budget,

MR. DEPUTY SPEAKER: I think you
know the rules. You are a very senior
Member. A reply is not given by the
Government. If you want a mew conven-
tion, you give notice. You can suggest
this to the Rules Committee. You are the
framers of the Rules. If you want to
change the rules, you are also entitled to
change rules by reference to the Com-
mittee. 1 cannot give an assurance, It is
up to you.

PROF. N. G. RANGA (Guntur): I
wish to thank you for having givem this
timely reminder to the Hon. Minister for
Parliamentary Affairs that an answer
should be jsent to us whenever we make
these mentions under Rule 377. Other-
wise, the purpose of it would be lost.

1 wish to thank the Hon. Minister
also for having given the proper assur-
ance that is needed.

MR. DEPUTY-SPEAKER: You can
also thank Mr. Jagpal Singh, who raised
this issue.

{vi) PAYMENT OF ARREARS TO SUGAR-
CANE GROWERS AND STEPS TO EFFECT
IMPROVEMENT |N THE WORKING OF
JQBALPUR SUGAR MILLS
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(vii) PAYMENT TO TOBACCO GROWERS IN
ANDHRA PRADESH

PROF. N. G. RANGA (Guntur): We
wish to draw the attention of the Gov-
ernment to the unfortunate Police firing
incident in Tanguturu in Prakasam dis-
trict, resulting in the reported death of
three kisans and injuring many more ki-
sans who were protesting against the steep
fall in tobacco prices, failure of Govern-
ment to purchase through the State Trad-
ing Corporation at the State and Central
levels at reasonable or remunerative pri-
cies; at least at the minimum price fixed
by Government themselves.

1 plead for urgent action by Govern-
ment to take all possible steps including
the payment to tobacco growers at the
prescribed minimum prices as advance and
storing it in anticipation of the market
recovery.

12.40 hrs.

GENERAL BUDGET—1983-84—GE-
NERAL DISCUSSION—Contd. '

MR. SPEAKER: The House will take
up further general discussion on the
Budget (General) for 1983-84. Shri

Panigrahi.
SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): I rise to support the



